
RAJYASABHA [27 November, 2006] 

inspection and quality management of works being executed under RGGVY Ministry 

of Power and REC from time to time, have also been impressing upon the 

implementing agencies for quality execution, strictly in terms of guidelines. 

Allocation for Bihar under RGGVY 

† 505. SHRI ALI ANWAR: Will the Minister of POWER be pleased to 

state: 

(a) the amount allocated to the State of Bihar under the Rajiv Gandhi 

Grameen Vidyutikaran Yojana; 

(b) the district-wise details of the allocated amount; 

(c) whether this allocation is according to the average national allocation; 

(d) whether Government propose to accord priority to the backward State 

like that of Bihar in such allocations which are far behind in the matter of 

consumption of power from the point of view of national average; and 

(e) if so, the details of the schemes of Government in this regard? 

THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): (a) to 

(c) So far 29 projects for Bihar are sanctioned at the cost of Rs. 1694.38 

crore. In addition to this, 9 projects are approved 'in-principle'. District-wise 

fund allocation is enclosed as Statement-I (See below). 

(d) & (e) The states, including Bihar, having low level of village 

electrification as compared to the national average have been accorded priority 

for providing access to electricity for household electrification under RGGVY. 

Bihar State Government has, so far, submitted Detailed Project Reports (DPRs) 

for 38 districts involving an outlay of Rs. 3349.15 crore. 29 projects have been 

sanctioned for 29 districts. Further, 9 projects have been given 'in-principle' 

approval. 

† Original notice of the question was received in Hindi. 
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Statement-I 

Details of District wise Fund Allocation  
SI
. 

Details of Projects received (As per     Status of 

N
o 

 DPRs)       Processing 

 Name of State Total Cost         Villages covered for household Total No. Total No. No.of Name of Power Utility 

 & Districts) of Project         electrification under the project of          of BPL HHs    and Implementing 

  (Rs. Lakh)    habita- connec- to be Agency 

      tions      tions covered 

proposed 

under     to be the    

released project   to rural 

electri- 

I   fied 

under 

the 

project 

  

      households   

      (Incl BPL 

HH) 

   

  No.of No.of No of Total No. of villages covered for   

  un-elec- de-elec- electrified       household electrificatiof i   

  trified 

villages 

trified 

villages 

villages      

1 2 3            4 5 6 7 8             9 10 11 12 

   
1 

Araria 6253.597   300 293 _ 593 593         37433 37433 
POvVBtGRD Sanctioned 

2 Aurangabad 10932.671 433 806 — 1239 1239       43050 43050 POWERGND Sanctioned 

3 Banka 10629.375 753 655 — 1408 1408        43805 43805 POWERGND Sanctioned 

4 Bhagalpur 6066.245   419 179 — 598 598          30459 30459 POvVERGND Sanctioned 

5 Buxar 4384.419   151 365 — 516 516          18293 18293 Sanctioned 

6 Darbanga 3230.868   101 271 — 372 372         63288 63288 
POvVB*GR» 

NWC \ Sanctioned 

7 East Champaran 5882,602   449 295 — 744 . 744          72769 72769 uLnr* Sanctioned 

8 Gopalganj 6700.353   370 381 — 751 751          28409 28409 POWBV3RX) Sanctioned 

 



1 2 3 4 5 6 7 8 9 10 11                   12 

9 Jahanabad and 4735.298 26 514 ___  540 540 23953 23953 POWERGRID Sanctioned 

 Arwal 
(2 districts) 

         

10 Jamui 8538.108 976 96 — 1072 1072 30067 30067 POWERGRID Sanctioned 

11 Kaimur 4411.326 322 163 — 485 485 13794 13794 POWERGRID Sanctioned 

12 Kishanganj 5280.519 520 44 — 564 564 25725 25725 POWERGRID Sanctioned 

13 Lakhisarai 1688.283 110 65 — 175 175 7166 7166 POWERGRID Sanctioned 

14 Madhubani 2963.804 16 310 — 326 326 48077 48077 M-FC           Sanctioned 

15 Munger 2030.016 123 78 — 201 201 7885 7885 POWERGRID Sanctioned 

16 Patna 5121.591 108 361 — 469 469 22362 22362 POWERGRID Sanctioned 

17 Purnia 5235.249 382 201 — 583 583 25563 25563 POWERGRID Sanctioned 

18 Rohtas 7996.703 398 534 — 982 982 36398 36398 POWERGRID Sanctioned 

19 Saran 8284.478 291 634 — 925 925 39644 39644 POWERGRID Sanctioned 

20 Sheohar 1083.851 62 57 — 119 119 16639 16639 NHPC           Sanctioned 

21 Sitamarhi 2701.582 183 122 — 305 305 41694 41694 NHPC           Sanctioned 

22 Siwan 7131.062 472 354 — 826 826 34417 34417 POWERGRID Sanctioned 

23 West          

 Champaran 7488.067 407 530 — 937 937 60765 60755 NHPC           Sanctined 

24 Bhojpur 5206.993 591   591 591 "   25761 25761 POWERGRID Sanctioned 

25 Nawada 5579.780 613   613 613 27049 27049 POWERGRID Sanctioned 

26 Supaul 7634.610 153 204 169 526 1097 268168 80681 BSEB           Sanctioned 

27 Gaya (North) 8730.080 1063 0 0 1063 0 41429 41429 POWERGRID Sanctioned 

28 Gaya (South) 7864.020 996 0 0 996 0 33201 33201 POWERGRID Sanctioned 

29 Nalanda 5652.920 609 0 0 609 0 29122 29122 POWERGRID Sanctioned 

 TOTAL (Bihar) 169438.47 11397 7562 169 19128 17031 1196385 1008898  


